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CBI v. Baljeet Singh, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 351 
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2026 SCC OnLine Bom 1836 
Central Board of Trustees v. National Organic Chemical Industries Ltd., (Amit Borkar, J.), 2026 

SCC OnLine Bom 1842 
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Faradeen Arif Khan v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 1812 
Ganesh v. Kamruddin Kasambhai Attar, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 1816 
Govind Bhikaji Jadhav v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 1822 
Hulchal Lalji Garg v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 1813 
Jairam v. Saikripa Transport Co., (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 1818 
K D Joshi Rubber Industries (P) Ltd. v. K D Joshi Kamgar Sanghatna, (Amit Borkar, J.), 2026 SCC 

OnLine Bom 1840 
Khalil Saif Sayyad v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 1809 
Laxman Haribhau Chormale v. State of Maharashtra, (A.S. Gadkari and Kamal Khata, JJ.), 2026 

SCC OnLine Bom 1819 
Mayur Vishwas Chavan v. Sinhgad Technical Education Society, (Ravindra V. Ghuge and Abhay J. 

Mantri, JJ.), 2026 SCC OnLine Bom 1831 
Mina Kisan Tambe v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 1824 
Mir Jabbar Ali Mir Ahmed Ali v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine 

Bom 1825 
Mohd. Hashim Abul Wafa Khan v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 

1811 
Nandkumar Narsingrao Pupala v. Dr. Pratapsingrao Pupala, (B.P. Colabawalla and Firdosh P. 

Pooniwalla, JJ.), 2026 SCC OnLine Bom 1802 
P.N. Impex v. State of Maharashtra, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine Bom 

1841 
Prashant Kishor Mehta v. Charity Commr., (Ravindra V. Ghuge and Abhay J. Mantri, JJ.), 2026 SCC 

OnLine Bom 1843 
Pravin Manilal Sanghvi v. L.M. Bhandari, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 1830 
Rajendra Shah v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2026 SCC OnLine Bom 1808 
Rajesh Maniram Yadav v. State of Maharashtra, (A.S. Gadkari and Kamal Khata, JJ.), 2026 SCC 

OnLine Bom 1821 
Raju v. Deorao, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom 1823 
Ravindra Kashinath Nandanwar v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine 

Bom 1805 
Ravindra Shankar Sawant v. Collector, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC 

OnLine Bom 1828 
SG James v. Atiur Rehman Khan, (R.N. Laddha, J.), 2026 SCC OnLine Bom 1806 
Shantiniketan Sahakari Gruharachana Sanstha v. Pimpri Chinchwad Municipal Corpn., (Manish 
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Shekhar Champalal Pagaria v. CFM Assets Reconstruction (P) Ltd., (Manish Pitale and Shreeram V. 
Shirsat, JJ.), 2026 SCC OnLine Bom 1837 

Shruti Surendra More v. Akme Properties, (Sharmila U. Deshmukh, J.), 2026 SCC OnLine Bom 
1804 

Soex India (P) Ltd. v. State of Maharashtra, (Ravindra V. Ghuge and Abhay Mantri, JJ.), 2026 SCC 
OnLine Bom 1839 

Space Master Realtors v. Mulund Sandhyaprakash CHS Ltd., (Sandeep V. Marne, J.), 2026 SCC 
OnLine Bom 1803 

Suresh Vishram Sawant v. Ceat Ltd., (Amit Borkar, J.), 2026 SCC OnLine Bom 1838 
Taj Ayesha Kagzi Riyaz Ahmed v. Axis Bank, (Arun R. Pedneker, J.), 2026 SCC OnLine Bom 1829 
Valentine Coop. Housing Society Ltd. v. District Deputy Registrar, Coop. Societies, (N.J. Jamadar, 

J.), 2026 SCC OnLine Bom 1833 
Yasin Istiyak Ahmad Shaikh v. State of Maharashtra, (N.R. Borkar, J.), 2026 SCC OnLine Bom 1800 
Zuben Mohd. Yusuf Shaikh v. Central Bank of India, (Manish Pitale and Shreeram V. Shirsat, JJ.), 

2026 SCC OnLine Bom 1826 
  
Calcutta High Court   [94] 

A.N.E. Industries (P) Ltd. v. Eastern Coalfields Ltd., (Krishna Rao, J.), 2026 SCC OnLine Cal 1639 
Abira Mukherjee v. State of W.B., (Chaitali Chatterjee Das, J.), 2026 SCC OnLine Cal 1588 
Achinta Banerjee v. Jayanta Mukherjee, (Md. Shabbar Rashidi and Sabyasachi Bhattacharyya, JJ.), 

2026 SCC OnLine Cal 1596 
Afif Rahaman, In re, (Jay Sengupta, J.), 2026 SCC OnLine Cal 1568 
Ajanta Sen v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 1632 
Amrita Sen, In re, (Dinesh Kumar Sharma, J.), 2026 SCC OnLine Cal 1569 
Anil Saha v. Golapi Dey Sarkar, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 1572 
Anindya Basu v. Ahana Ghosh (Basu), (Om Narayan Rai, J.), 2026 SCC OnLine Cal 1576 
Apurba Kumar Rahut v. State of W.B., (Md. Shabar Rashidi and Tapabrata Chakraborty, JJ.), 2026 

SCC OnLine Cal 1600 
Arati Dhara v. Oriental Insurance Co. Ltd., (Biswaroop Chowdhury, J.), 2026 SCC OnLine Cal 

1597 
Arpee Builders & Promoters (P) Ltd. v. Macneill Properties LLP, (Om Narayan Rai, J.), 2026 SCC 

OnLine Cal 1574 
Begam Nazima Hossain v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 1627 
Biswanath Bhowmik, In re, (Jay Sengupta, J.), 2026 SCC OnLine Cal 1571 
Biswanath Mondal v. State of W.B., (Chaitali Chatterjee Das, J.), 2026 SCC OnLine Cal 1589 
Debabrata Pal v. State of W.B., (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 1643 
Debosree Roy v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 1642 
Dhananjoy Das v. State of W.B., (Smita Das De, J.), 2026 SCC OnLine Cal 1612 
Dharam Chand Agarwal v. Commr., Revenue, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 1616 
Dipa Rani Maji v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 1620 
Dipak Kanti Basu v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 1649 
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Fagilathun Bibi v. State of W.B., (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 1621 
Falguni Mondal v. State of W.B., (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 1613 
Giridhari Barik v. Tapan Mondal, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 1575 
Gita Rani Das v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 1618 
Gokul Chand Agarwal v. RBI, (Smita Das De, J.), 2026 SCC OnLine Cal 1650 
Green Field City Project LLP v. Dipak Kumar Guha, (Shampa Sarkar and Uday Kumar, JJ.), 2026 

SCC OnLine Cal 1599 
Himansu Kumar Bose (Dr.) v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 1647 
ICICI Lombard General Insurance Co. Ltd. v. Nageshwar Shaw, (Biswaroop Chowdhury, J.), 2026 

SCC OnLine Cal 1593 
Joyram Bej v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 1608 
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2026 SCC OnLine Cal 1595 
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Jyotsna Bhunia v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 1641 
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Mohd. Jiarul Sk. v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 1636 
Mohd. Sader Hossain v. WBSEDCL, (Ravi Krishan Kapur, J.), 2026 SCC OnLine Cal 1644 
Mohd. Samsud Alam v. State of W.B., (Sujoy Paul, C.J. and Ajay Kumar Gupta, J.), 2026 SCC 

OnLine Cal 1611 
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